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^ CHNIR/UL /CiMINISlRATlVE TBIBUNaL
^ principal BEM^I

l^WDElHI

C.p. ND. 5/94 in
O.A. NQ. 3111/91

Nsw Delhi this the 25th day of April, 1994

GQRAM :

THE HON'BLE liR, JUSTICE V. S. MaDIMaTH , CHAIRMAN
THE HON'BLE JVR, P. T. TH]RUV£N3ADAf/i, A€fi/BER (a)

1. Central Reverwe Chemical
Service Association (Regd.)
through its Secretary,
Shri S» JC Mittal son of shr i
N.K. Mittal residing at
B-^ , Ranpuri, P.O. Chandr anagar ,
Ghaziabad - 201011, and
enployed as Assistant Chemical
Examiner , Central Revenue
Control Laboratory,
P.O. I/BI, NewDelhi-l2.

2. Shri S. C. Jchri S/0 Late
Shr i P , N. J chr i,
R/0 140-A, O.D.A. Flats
(MIG) , hbw De Ih i-110027 ,
enployed as Chemical Examiner
Grade-I, Central Revenues
Control Laboratory,
P.O. I/RI, NewDelhi-l2. ... Petitioners

By Advocate Shri Gurmeet Singh

Versus

1. Shri M. R. Sivaraman,
Secretary , Department of
Revenues, Ministry of
Finance, Government of
India, North Block,
I^w De Ih i - 110001.

2. Shri S. A' Govindraj ,
Chairman 8. Spl. Secretary,
Central Board of Excise &
Customs, Ministry of
Finance, North Block,
New Delhi - 110001.

3. Dr. BadriPrasad,
Chief Chemist,
Central Revenues Control
Labor at ory , p .0. I/BI,
H ill Side Road,
rfew Delhi - 12. ... Respondents

By Advocate ShriR. R. Bharti
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ORDER (CRAt)

Shri Justice V. S. Malimath -

Both the counsel submitted that the judgnfint has

since beenconplied with. Accordingly, iiiese

proceedir^s are drqpped.
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(p. T. Thiruvengadam )
J\fember (a)

( V. S, Malimath )
Ch a ir ma n


